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IN THE CENTRAL ADMINISI'RATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

THE HON'BLE MR. ..  __ v.C.

THE HON'BLE MR.R,BALASUBRAMANIAN:M(A)
AND

THE HON'BLE MR T.GI—IANDRASEKHAR REDDY:
M{JUDL)

THE HON'BLE ME.C/J.ROY : MEMBER(JUDL)

DATED: \3- A -1992 | B
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Dismisfed as withdrawn '
Dismigsed for Default,
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DA 1103/91 and other similar cases, Houwever, at the request
made on behalf of ‘counsel for the applicant we dispose of
this Original Application by giving the same directions ‘as
given in OA 1103/91 i.e., directing the respondanis that as

and when the Group ‘D' posts in ths outsider's quota become

available at C,R.S.Tirupathi or any where else in the Guntakal

Division, the applicant in this case should be considered
first before conaidering any other case in the order of his

rank in the empanslment for Group '0O' posts.

2. Accordingly the Original Application is disposed-of at
the admission stage itself with the above direction, There

will be no order as to costs.

Court Officer
~entral Admitistrative Tribuna)
Hyderabad Bunch
Hvderabad.
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1, The Chiet Personnel Ofticer, ».C.Rly,
Railnilayam, ﬁecund‘rabad.

2. The Deputy Chiet Mechanical Engineer, S.C.Rly,
Carriage Repair Shop, Tirupathi.

3. The Workshop Personnel Officer, S.C.Rly, Tirupathi.
4. One copy to Mr.P.Xrishpa Reddy, Advocate, CAT,.Hyd.

1
5. One copy to MI.N.V.Ram?na, SC for Rlys, CAT.iiyd,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
! » AT HYDERABAD

0A Np.224/92, ; Dt., of Order3:13=-3-92,
N.Subrahmanyam
esesApplicant
Use

1. The Chief Personnsl Officer, y
SC Railway, Reil Nilayam, Secunderabad. 4

2. The Dy.Chief Mechanical Fngineer,
sC Railuway, Cgrriags Repair Shop,
Tirupathi,

3, The Workshop Persannei Officer,
SC Railuay, Tirupathii

.+ sRespondents

Counsel for the Applicart ¢ Sri P.Krishna Reddy

Counsel for the Respondents t  5ri N.V.Ramana
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CORAM:
THE HON'BLE SHRI R.BALASUBRAMANIAN : MEMBER (A)
THE HON'BLE SHRI T.CHANDRASEKHAR REDDY : MEMBER (3)

(Order of the inision Bench delivered by
Hon'ble Sri R.Balasubramanian, Membar (A} )e

When this case was taken-up for admission Sri T.V.N.

Reddy, Advocate, on bahblf of Sri P.Krishna Reddy, learned

i
counsel for the applicant drau our attention to ths fact

| . .
that similar case i.8. QA 1103/91 was dispossed-of with

direction and this casélalso can be disposed-of with ths

samg directione Sri NﬂU.Ramana, atanding counsel for

A

Railways heard for the Respondents who however, pointed

out that the Respondents have filed Rgview Petitions in

00002.
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